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“The key objective of the Eat Right India movement is to ensure that every Indian has access to safe, healthy and sustainable food. This
movement adopts a whole of Government approach to ensure policies and programs across the line ministries are synergized together.
The Eat Right Challenge will prove beneficial in broadening the reach of registration/licensing, enforcement and surveillance efforts at the
States level, among other core regulatory activities of FSSAI. My best wishes to all the participating Cities and Districts. | urge them to
adopt the menu of actions given in the challenge and attempt as many as possible as well as develop local innovations & ideas that can be
shared and recognized nationally. Every city and district participating in this challenge will be a pioneer in implementing this movement at

the mass level and prove to be a source of inspiration for others as well. | urge participating cities and districts to document the key
actions as well as learnings so that impact can be assessed and measured. - Ms. Rita Teaotia, Chairperson FSSAI

“The ‘Eat Right India’ movement initiated by FSSAI has gone a long way in creating awareness amongst people about eating safe, healthy
and sustainably. The program has been designed in a manner that it can be adopted at every level combining various methods for
engaging people, such as Swasth Bharat Yatra: A Pan-India Cyclothon; Eat Right Melas in various parts of the country and utilizing other
online mediums etc. Today, we see clusters of street vendors across the country, campuses certified as Eat Right Campuses and food
service establishments such as restaurants, catering establishments, sweet and meat shops rated under the Hygiene Rating scheme. All

these efforts are leading to creation of a new ecosystem where people are taking charge of their own health wherever they go. This is
also generating economic opportunities in the food ecosystem through increased demand for trained food testing and regulatory
personnel, training, auditing, implementation and development partners, petty food vendors and small businesses. - Mr Arun Singhal,
CEO FSSAI

Editors Note:

| am delighted to announce that FSSAI has been selected as one of the ten global organizations for the award by Rockefeller Foundation,
in partnership with Second Muse, and OpenIDEO for the ‘Eat Right India’” movement. A resource book called the ‘Eat Right Handbook’ has
been recently released as a useful reference guide for the States/UTs to adopt and scale-up various Eat Right India initiatives in their
respective jurisdictions as part of the Eat Right Challenge. We have also updated the Eat Right India website (eatrightindia.gov.in) that
covers information on various ERI initiatives, placed under proper heads (for easy navigation) with enhanced features, sharp look & feel
and better accessibility for various stakeholders...... P3
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EDITOR NOTE

Dear Readers,

As the process of unlock has begun in the country for COVID-19, the Food Safety regulator is working to ensure safety
and hygiene protocols in the food supply chain as well as promote awareness about the right eating practices among
the consumers. We are focusing on bringing various new regulations under the legislative framework to enable us work
better across dimensions. FSSAI has recently proposed amendments in the Food Safety and Standards (Packaging and
Labelling) Regulations, whereby, food service establishments having a central license or outlets at 10 or more locations
will be required to display the “calorific value in kcal per serving and serving size” of food items along with
information relating to allergens, on menu cards, booklets or boards. This will benefit consumers in making well
informed choices about what they eat and feed their children when dining out.

Recently, a Pan-India quality surveillance of Edible Oil (both for the branded and unbranded oil samples) was
conducted to intensify crackdown against the sale of adulterated Edible Oil. This nation-wide survey, carried out for
the first time with ~4700 samples covering a total of 16 varieties of edible oil including mustard, coconut, palm, olive
and blended oil. The samples will be tested through the State Food Testing Laboratories or FSSAI notified food testing
labs (including private NABL accredited) and the results will help in identification of the key hot spots for adulteration
of edible oils in different parts of the country and will strengthen efforts at the States/UT level in devising targeted
enforcement drives in the coming months.

Adding another milestone to our efforts in scaling-up the Eat Right India movement, | am delighted to announce that
FSSAI has been selected as one of the ten global organizations for the award by Rockefeller Foundation, in partnership
with SecondMuse, and OpenIDEO for the ‘Eat Right India’ movement. The award recognizes organisations that have
developed an inspiring vision of the regenerative and nourishing food system that they aspire to create by the year
2050. This is a strong recognition of FSSAI’s holistic and path breaking approach towards food safety and nutrition

A resource book called the ‘Eat Right Handbook’ has been designed as a useful reference guide for the States/UTs to
adopt and scale-up various Eat Right India initiatives in their respective jurisdictions. This book covers scope,
implementation process and success stories under each of the Eat Right India initiatives and can be used a ready guide
to understand the impact of various projects. The handbook along with the new Eat Right India website
(eatrightindia.gov.in) was recently released during an online orientation workshop conducted by FSSAI regarding the
Eat Right Challenge, presided by the Hon’ble Union Minister of Health & Family Welfare. Officials of the 197
cities/districts participated in the workshop. Subsequently, four webinars have been conducted with the officials of
Northern, Southern, Western and Eastern regions’ cities/districts to implement Eat Right Challenge.

As part of the ongoing collaboration with MyGov platform, FSSAlI has developed short videos with celebrity
endorsements on tips and precautions to be taken during the corona times for mass awareness. Further, a set of videos
have been created on simple tips to check adulteration in food for wide dissemination in the interest of public. | urge
everyone to visit our website and social media for wider dissemination of these messages in the interest of your
people, colleagues, families and society at large so that everyone is benefitted.

On behalf of FSSAI, | thank you, our patrons and supporters. Please do go through this issue to know more about our
key activities and keep sharing your valuable suggestions.

Hope you enjoy reading this issue!

Warmly,

Inoshi Sharma, Director SBCD
Food Safety & Standards Authority of India


mailto:directorfssai@gmail.com

I. Core Regulatory Functions

1.1 Science & Standards:

Highlights of FSSAI's new regulations or amendments:

Final Notifications

L.

il

iil.

iv.

Vi.

Gazette Notification on Food Safety and Standards (Packaging and Labelling) first
amendment Regulations, 2020 relating to Display of Information in food service
establishment (Notified on 21.08.2020)

Food Safety and Standards (Contaminants, Toxins and Residues) First Amendment
Regulation related to limit of Metal Contaminant, Aflatoxin and Mycotoxin (Notified on
07.08.2020)

Food Safety and Standards (Food Products Standards and Food Additives) Third
Amendment Regulations, 2020 relating to standards of Rice, Chia Seeds, Gari (Cassava
product), Edible Cassava Flour, Roasted Bengal Gram Flour -Chana Sattu, Ragi Flour,
Almond Kernels, Coconut Milk Powder (Non Dairy), Mixed Masala Powder, Spice
Oleoresins, Tejpat, Star Anise and Phytostanol.

Food Safety and Standards (Food Products Standards and Food Additives) Second
Amendment Regulations, 2020 relating to Wheat Bran, Non-Fermented Soybean
Products.

Food Safety and Standards (Food Products Standards and Food Additives) Fourth
Amendment Regulations, 2020 relating to Canned or Retort Pouch Meat Products,
Comminuted or Restructured Meat Products, Cured or Pickled and Cooked or Smoked
Meat Products, or both, Dried or Dehydrated Meat Products, Cooked or Semi-Cooked
Meat Products, Fresh or Chilled or Frozen Rabbit meat, Marinated Meat Products,
Fermented Meat Products.

Food Safety and Standards (Food Products Standards and Food Additives) Fifth
Amendment Regulations, 2020 prescribing standards for frozen beans, frozen
cauliflower, frozen peas and frozen spinach.

Details are available at:
https://www.fssai.gov.in/notifications.php?notification=gazette-notification

1.2 Quality Assurance

Strengthening of Food Testing System in the Country:

(i) An amount of Rs. 40,23,500/- has been sanctioned to National Research Centre - Meat,

Hyderabad for procurement of major laboratory equipment under the Central Sector
Scheme for up gradation of Referral food lab.


https://www.fssai.gov.in/notifications.php?notification=gazette-notification

(ii) A total of 27 online training programs have been organized in which all the laboratory
personnel of State/UTs and FSSAI Notified laboratories, Food Business Operators,
Consumers, etc., were allowed to participate. 4,061 participants attended these online
training programs.

1.3 Compliance & Enforcement:
Directions and Orders:

1. Direction regarding re-operationalization of Food Safety and Standards (Food
Products Standards and Food Additives) amendment Regulations, 2020 with respect to
the requirements for animal feed

In a direction issued on 17t August 2020, FSSAI directed to re-operationalize the standards
specified in BIS and DAHD to address the safety issue identified in the recent quality and safety
survey of commodities like milk etc. The draft regulations are in the process of being notified
and the process of draft notification, consideration of comments, if any and the finalization of
draft regulation with respect to the requirements for animal feed are likely to take some time.

More details are available at:

https://www.fssai.gov.in /upload/advisories/2020/08/5f3b7f3cb97cdDirection ReOperation
alization FSS Licensing Registration 18 08 2020.pdf

2. Labeling Provisions for Health Supplements, Nutraceuticals, Foods for Special Dietary
Use, Foods for Special Medical Purpose, Functional Foods and Novel Foods)

In a letter issued dated 11th August 2020, FSSAI directed all Food Safety Commissioners of
State and UTs to ensure the strict compliance of the labeling of the products covered under FSS
(Food or Health Supplements, Nutraceuticals, Foods for Special Dietary Use, Foods for Special
Medical Purpose, Functional Foods and Novel Foods) Regulations, 2016 with the standards
specified under General labeling requirements under the FSS (Packaging and Labeling)
Regulations, 2011. The label, accompanying leaflet or other labeling and advertisement of each
type of article of food shall also provide sufficient information on the nature and purpose of the
article of food and detailed instructions and precautions for its use, and the format of
information given shall be appropriate for the intended consumer. Besides these, other
labeling provisions for specific product categories have also been provided in these
regulations.

More details are available at:

https://www.fssai.gov.in /upload /advisories/2020/08/5f3267e31a228Letter FSS Health Sup
plements 11 08 2020.pdf



https://www.fssai.gov.in/upload/advisories/2020/08/5f3b7f3cb97cdDirection_ReOperationalization_FSS_Licensing_Registration_18_08_2020.pdf
https://www.fssai.gov.in/upload/advisories/2020/08/5f3b7f3cb97cdDirection_ReOperationalization_FSS_Licensing_Registration_18_08_2020.pdf
https://www.fssai.gov.in/upload/advisories/2020/08/5f3267e31a228Letter_FSS_Health_Supplements_11_08_2020.pdf
https://www.fssai.gov.in/upload/advisories/2020/08/5f3267e31a228Letter_FSS_Health_Supplements_11_08_2020.pdf

3. Limit of Naturally Occurring Formaldehyde in Fresh Water and Marine Fish:

Since the finalization of draft regulation with respect to the limit of naturally occurring
formaldehyde in fresh water and marine fish including hygiene practices has been taking some
more time FSSAI directed to re-operationalize the provisions of Food Safety and Standards
(Licensing and Registration of Food Businesses) Amendment Regulations, 2020 and Food
Safety and Standards (Food Products and Food Additives) Amendment Regulations, 2020
relating to limit of naturally occurring formaldehyde in fresh water and marine fish to ensure
the public health and fair practices in this regard.

4. Directions under section 16 (5) regarding operationalisation of Food Safety and
Standards (Licensing and Registration of Food Business) Amendment Regulations, 2020.

In a direction issued by FSSAI dated 19th August 2020, it was stated that since draft
regulations are in the process of being notified and the process of draft notification,
consideration of comments, if any, that may be received thereon and the finalization of these
regulations are likely to take some more time. Meanwhile, it has been decided to re-
operationalise the Food Safety and Standards (Licensing and Registration of Food Business)
Amendment Regulations, 2020. These regulations contain amendments in respect of the
following Sections:

i.  Section-I: Licensing and Registration of E-Commerce food business
operator.

ii. Section-II: Documents to be enclosed for new application for license to
State/Central Licensing Authority for restaurant.

iii. Section-III: Conditions of license for restaurant.

iv.  Section-IV: Part-II of Schedule 4 relating to general requirements on Hygienic and
sanitary practices to be followed by all food business operators applying for license.

v.  Section-V: Part IV of Schedule 4 relating to establishing a small
slaughter house.

Vi. Section-VI:  Part V of Schedule 4 relating to good hygienic and
manufacturing practices to be followed by licensed food business
operators engaged in catering or food service operations.

More details are available at:

https://www.fssai.gov.in /upload/advisories/2020/08/5f3e073747828Direction Opera
tionalization FSS Licensing Registration 19 08 2020.pdf



https://www.fssai.gov.in/upload/advisories/2020/08/5f3e073747828Direction_Operationalization_FSS_Licensing_Registration_19_08_2020.pdf
https://www.fssai.gov.in/upload/advisories/2020/08/5f3e073747828Direction_Operationalization_FSS_Licensing_Registration_19_08_2020.pdf

5. Adulteration of edible oil with DAG / Synthetic Oil

A letter was issued by FSSAI dated 19t August 2020 to the Commissioners of Food Safety
across States/UTs, thereby, suggesting them to strictly monitor the production process of all
the vegetable oil refineries and blending units through surveillance. Further, it was also
suggested to sensitize Food Safety Officers towards the provisions of Section 38 (9) of FSS Act
2006 regrading “Powers of Food Safety officer” and accordingly exercise such powers, if any
DAG/ Synthetic Oil is found in any oil mill in their respective jurisdictions.

More details are available at:

https://www.fssai.gov.in /upload /advisories/2020/08/5f3d077b5bafdLetter Edible Oil 19 0
8 2020.pdf

6. Standard list of documents for FSSAI License

A letter was issued by FSSAI dated 31st August 2020 to the Commissioners of Food Safety
across States/UTs, thereby, requesting them to direct Designated Officers/ Food Safety Officers
to refrain from insisting on submission of additional documents beyond the list issued by
FSSAIL The unnecessary insistence on submission of same by Licensing/ Registering Authority
may attract strict action against them. In case of pre-requisite condition of additional
document requirement by a local body or a State/UT, the same shall be communicated to
public through a public order issued by Competent Authority or Commissioner of Food Safety
of concerned State/UT. The details regarding Kind of Business wise documents are uploaded
on the homepage of FLRS/FoSCoS and shall be followed uniformly.

More details are available at:

https://www.fssai.gov.in /upload/advisories/2020/09/5f4dd5aa5c3f7Letter Standardized Do
cument License 31 08 2020.pdf

7. Drive against Adulteration in the Edible Qil

FSSAI for the first time conducted a nationwide quality survey of Edible Oil (both for the
branded and unbranded oil samples) across the country between 25th to 27th August 2020 to
intensify crackdown against the sale of adulterated edible oil. FSSAI in this regard had shared
the detailed guidelines and SOPs for conducting the survey as well as procedure of sample
collection with the Commissioners of Food Safety in all States/ UTs.

Key highlights of Pan-India surveillance:

» carried out ~ 4700 samples
» covering a total of 16 varieties of edible oil including mustard, coconut, palm, olive and
blended oil.


https://www.fssai.gov.in/upload/advisories/2020/08/5f3d077b5bafdLetter_Edible_Oil_19_08_2020.pdf
https://www.fssai.gov.in/upload/advisories/2020/08/5f3d077b5bafdLetter_Edible_Oil_19_08_2020.pdf
https://www.fssai.gov.in/upload/advisories/2020/09/5f4dd5aa5c3f7Letter_Standardized_Document_License_31_08_2020.pdf
https://www.fssai.gov.in/upload/advisories/2020/09/5f4dd5aa5c3f7Letter_Standardized_Document_License_31_08_2020.pdf

» Various hilly as well as difficult terrains including Ladakh, Arunachal Pradesh, Daman &
Diu as well as Andaman (UT) have been strategically included to be a part of this exercise
so as to represent a holistic distribution of the sample size across the country.

» The samples have been drawn from hypermarkets/ supermarkets as well as retail and
grocery stores and include national and local brands.

» The survey has been conducted by the State Food Safety department officials. At least 50
samples were collected from the metro cities - Delhi, Mumbai, Bengaluru, Chennai and
Kolkata and 6-8 samples each in cities and districts, other than the metros.

» A comprehensive strategy for testing of these samples through the State Food Testing
Laboratories or FSSAI notified food testing labs (including private NABL accredited) to
analyze various parameters including Fatty Acid composition as well as adulteration of
any other oils or harmful or extraneous substance/ chemical has been developed.

The test results are expected in a month’s time. The final survey results will help in
identification of the key hot spots for adulteration of edible oils in different parts of the
country and will strengthen efforts at the States/UT level in devising targeted enforcement
drives in the coming months.

More details are available at:

https://www.fssai.gov.in/upload/press_release/2020/08/5f4904cb324b6Press_Release_Adul
teration_Edible_0il_28_08_2020.pdf

14 Trade and International Cooperation:

Sr.No. | Crops

Requirement of Non-GM cum GM free certificate | 1 ;0 Qreccaso e
accompanied with imported food consignment : : :
To ensure that only Non GM food crops are imported into ¢
India, FSSAI, on 21st August 2020, has issued an
order stating that following imported food =

consignments shall accompany with a Non-GM origin

cum GM free certificate issued by Competent National o
Authority of the exporting country. The same will be

effective from 1st January, 2021.

More details are available at:
https://www.fssai.gov.in/upload/advisories/2020/08/5f3fb6de8a4f10rder_GM_Food_21_
08_2020.pdf


https://www.fssai.gov.in/upload/advisories/2020/08/5f3fb6de8a4f1Order_GM_Food_21_08_2020.pdf
https://www.fssai.gov.in/upload/advisories/2020/08/5f3fb6de8a4f1Order_GM_Food_21_08_2020.pdf

[I. Transforming Food Environment

IL.1 Training & Capacity Building

11.1.1 FoSTaC Trainings

» FSSAI has trained 11,479 food handlers on Covid -19 Guidelines in the month of
August,2020.

» 119 trainings have been conducted for Food Safety Supervisor under FoSTaC
programme.

» A budget of 1.5cr has been approved to conduct a Special Drive of training for
Anganwadi workers, Mid-Day Meal workers, food handlers of Government Canteen
and place of worship.

11.1.2. FSSAI-CHIFSS-CSIR-IITR Workshop on “Basics of Risk Assessment of Food Additives”
on 18th and 19th August 2020

Capability Harnessing Initiatives on Food Safety Sciences (CHIFSS) in partnership with
Food Safety and Standards Authority of India (FSSAI) and Indian Institute of Toxicology
Research (CSIR-IITR) organized the first 2 days’ workshop for MSMEs on 18-19th August
2020 digitally on “Basics of Risk Assessment of Food Additives” for Food Processing
Industry (MSMEs). Faculty members for this workshop comprised Dr Sudershan Rao
Vemula, Dy Director(retd), National Institute of Nutrition, India, Dr Jasvir Singh, Scientific
and Government Affairs Leader - South Asia, Dupont Nutrition & Health, Dr Kausar
Mahmood Ansari, Principal Scientist at CSIR-IITR, Dr Sandeep Kumar Sharma, Senior
Scientist, CSIR-IITR. Participants from Small and Medium scale food industry like Halwai,
Ice creams and others joined the workshop. The feedback for the program has been
excellent in terms of its application in the industry.

CHIFSS 4th Anniversary Stakeholder e-Forum on “Building Resilient Food Systems for the
Future” held on 26th August 2020 on WebEx (Digital Platform)

As an endeavour to promote latest advances in food safety and m

food security, CHIFSS in partnership with FSSAI and
International Commission on Microbiological Specifications for
Foods (ICMSF) organised its 7th Stakeholder e-Forum on
“Building Resilient Food Systems for the Future” on the
occasion of its 4th Anniversary, 26th August’ 2020.
Distinguished speakers and domain experts like Ms. Rita
Teaotia, Chairperson, FSSAI, Prof. Martin Cole, President,
deliberated on the importance and methodologies of building Ms Rita Teaotia, Chairperson, FSSAI
resilient food systems for the future. delivering the key note address




The Forum included an interactive and insightful panel
discussion on “Integrated Risk-based Approaches for Food
Safety” chaired and moderated by Former Chairperson
Codex Alimentarius Commission Mr S. Dave, with domain
experts like Dr Marcus Lipp -FAO, Dr G. Gongol-WHO , Dr B.
Marthi , Chairman SAC, CHIFSS, the e-forum was virtually
attended by Mr Arun Singal, CEO FSSAI, eminent scientists,
Senior government officials and professionals from
academia and Industry along with students from related
fields.

I1.2 Third Party Audits & Hygiene Ratings

Campuses awarded with Eat Right Campus Certification

1. Wipro Ltd., Bangalore with 4-star rating

2. IIT Gandhinagar, Gujarat, with 5-star rating
3. Jaypee University, with 5-star rating

4. Torrent Power Limited, with 5-star rating

II1. Mass Mobilization

II1.1 Events/ Workshops/ Webinars
Orientation Workshop on the Eat Right Challenge

Dr Harsh Vardhan, Union Minister of
Health and Family Welfare and
Shri Ashwini Kumar Choubey, Minister of
State for Health & Family Welfare
presided over an online orientation
workshop organised by the Food Safety
and Standards Authority of India (FSSAI)
on 19t August 2020.

Ms Rita Teaotia, Chairperson, FSSAI, Shri
Arun Singhal, CEO, FSSAI, Food Safety
Commissioners and district officials such
as District Magistrates and Designated
Officers of the cities were also digitally
present at the occasion.

-
rMarthi § .

Glimpses of Stakeholder e-Forum on
“Building Resilient Food Systems for the
Future” on CHIFSS 4th Anniversary, 26th
August’ 2020.
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https://www.devdiscourse.com/news?tag=Ashwini+Kumar+Choubey

Highlights of the workshop:
Dr Harsh Vardhan :

Highlighting the role of healthy food and nutrition in combating morbidity, Dr Harsh
Vardhan stated that diet helps in building one's resilience and immunity towards various
kinds of diseases. He further emphasised that 61.8% deaths from non-communicable
diseases like diabetes, hypertension, cardiovascular complications etc., are directly or
indirectly related to a faulty diet. Even communicable diseases like tuberculosis
disproportionately affect people who are undernourished. People of the same household
have been showing different responses to COVID based on their immunity acquired
through nutrition. He further added that "Food is not only about hunger or taste but about
health and nourishment. The workshop is unique in that it brings big restaurant chefs to
roadside eatery owners under the same umbrella to achieve a single goal. Eat Right India
movement will sharpen our focus towards prioritising food, nutrition and awareness about
our eating and dietary habits to prevent and address these challenges, he added. This will also
bring into sharper focus the problem of food wastage and disposal of food”.

Shri Ashwini Kumar Choubey :

Shri Ashwini Kumar Choubey, Hon’ble Minister of State for Health & family Welfare
highlighted the role of age-old wisdom and traditional Ayurveda in guiding people to right
eating practices by categorizing food based on the effect they had on the body." Quoting
from the Bhagwadgita and the Upnishads, he emphasized upon the role of traditional
eating habits and plant-based food. He asserted that the amalgamation of healthy eating
habits and active physical activity will lead to a better and healthy India.

Launches during the event:

» FSSAI's 'Eat Right India' Handbook : A useful reference guide for officials to adopt
and scale-up Eat Right India (ERI) initiatives in their respective jurisdictions

11


https://www.devdiscourse.com/news?tag=Dr+Harsh+Vardhan
https://www.devdiscourse.com/news?tag=Ashwini+Kumar+Choubey
https://www.devdiscourse.com/news?tag=Ashwini+Kumar+Choubey
https://www.devdiscourse.com/news?tag=Eat+Right+India

» The website eatrightindia.gov.in to help various stakeholders scale-up 'Eat Right
India’ initiatives across the country.
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ABOUT EAT RIGHT INDIA SOCIAL MEDIA LATEST NEWS

Webinars for sensitizing Designated Officers from cities/districts on Eat Right Challenge

Four webinars on the Eat Right Challenge were conducted to solve the queries related to
Eat Right Challenge at Northern, Western, Eastern and Southern regions, cities and
districts. All queries in this connection were addressed virtually.

Rockefeller Foundation’s recognition takes India’s Eat Right India to the Global stage

Eat Right Initiative, by FSSAI has been ssaf | (@
recognized among the top-ten for the ol A
Food System Vision Prize by the US-based T""‘)’I'"f”‘“""’e Lt 7@%» ;
Rockefeller Foundation. Over 100 globally 354Dy 0 ;v'; @Q‘)’ 2N
distinguished judges and the Rockefeller Eat nght lndia a ' JP
Foundation team found FSSAI'’s of india SRR [

sovernment of Indiai’
| )

FoodVision2050 very inspiring.

II1.2 Awareness campaigns uploaded in month of August, 2020

Public awareness material on eating right during COVID, as well as other informational
campaigns (in both Hindi and English languages) are being disseminated through various
social media platforms on regular basis

12
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Lesson Plan Booklets- Detection of
Adulteration in Food Samples

Booklet features:
@ Grade wise lesson plans from Grade 3 to 10

@ Detailed information on how to conduct tests to
check for food adulteration

For details of the booklet visit Eat Right School website :

Fssai.gov.in/eatrightschool
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www.fssai.gov.in/cms/coronavirus.php

#EatRightindia #SwasthaBharat #Indial
#COVID19 #HealthForAll #HelpUsToHelpYou
#Covid19 #SwasthaBharat #HealthForAll

Awareness videos with Celebrity Endorsements

O YouTube

friends Namaskar, | am Varsha Usgaonkar

Varsha Usgaonkar- Boosting Immunity by Traditional Food during COVID -19

1 Food sfety and Standards Aty of i

Boosting Immunity by Traditional Food during COVID-19: Build immunity by eating
healthy and safe to fight against Covid-19! Watch renowned Marathi actress Varsha
Usgaonker share tips on eating immunity boosting Indian food products for FSSAI and
MyGov's Expert Speak series. Watch here: https://bit.ly/3hXKMsb
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Awareness videos (detecting adulteration)

B » o 003/039

Is your fish of good quality
311 views * Aug 26, 2020 s 22 &0 & SHARE =i SAVE

;g:: us;ffﬁ’é ea,gu Standards Authority of India
Is your fish of good quality

Jssaf

Is your milk adulterated with detergent?

> » o 003/037

Detecting Detergent Adulteration in Milk
275 views + Aug 26, 2020 e 22 &1 & SHARE = SAVE

.~ Food Safety and Standards Authority of India
Issai 25K subscribers SUBSCRIBE
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Detecting Detergent Adulteration in Milk
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D ing Rhodamine B D ing Urea Adulterati D ing Rhodami g Turmeric D ing Colour Adulterati D ing Excess Bran
Adulteration in Sweet Potato in Parched Rice Adulteration in Ragi Aduheratlon in Sella Rice in Foodgrains Adulteration in Wheat Flour
22 views * 1 week ago 14 views + 1 week ago 19 views + 1 week ago 15 views + 1 week ago 12views + 1 week ago 16 views + 1 week ago
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D ing Chalk A i ing Honey i ing Oil ion i ing Chalk i D ing Exh d Cloves Detecting Artificial Colour
in Sugar in Sugar Coconut Oil in Salt Adulteration in Cloves Adulteration in Green Peas
32 views * 1 week ago 51 views * 1 week ago 25 views * 1 week ago 28 views * 1 week ago 24views + 1 week ago 28 views * 1 week ago
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Is there an abnormal curdling Is there Puffing or spoilage in Is your Besan adulterated Is your bura sugar Is your Ghee Butter Is your vanspati
in your milk your packed food with Khesari Dal floor dul d with washi d with coal tar dyes hydrogenated edible fat
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Is your Ice cream adulterated INTRODUCTION OF FOOD Is your jaggery adulterated Is your Jaggery adulterated Is your maida rice flour Does your milk have
with metanil yellow SAFETY MAGIC BOX with Baking soda with washing powder adulterated with Boric acid increased acidity
27 views + 1 week ago 76 views - 1 week ago 24 views * 1 week ago 24 views + 1 week ago 12views + 1 week ago 24 views + 1 week ago
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— « Add 2 ml of concentrated
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Is your turmeric powder Is your mustard Oil Is your oul adulterated with Are your pulses adulterated Is your sweet curd Is your turmeric powder chilli
adulterated with yellow clay dult d with p ited colour like metan...  with Mentanil yellow adulterated with vanspati... powder adulterated with lea...
20 views * 1 week ago 30 views * 1 week ago 12 views * 1 week ago 4views * 1 week ago 14 views + 1 week ago 32 views - 1 week ago
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in Sugar in Sugar Coconut Oil in Salt Adulteration in Cloves Adulteration in Green Peas

32 views * 1 week ago 51 views * 1 week ago 25 views * 1 week ago 28 views * 1 week ago 24 views * 1 week ago 28 views * 1 week ago

3 d
- - &1 =
Detecting Malachite Green D ing Starch A D ing Water A D ing Iron Filings D ing d D ing Exh d
Adulteration in Green... in Milk in Milk Adulteration in Tea Leaves Leaves Adulteration in Tea... Leaves Adulteration in Tea...
59 views + 1 week ago 39 views + 1 week ago 44 views * 1 week ago 42 views * 1 week ago 39views * 1 week ago 32 views * 1 week ago

b .nm o ~
y \
“za . RS D
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IV. Convergence & Partnerships

CSIR signed MoU with FSSAI

Dr Harsh Vardhan, Union Minister for Health and Family Welfare and Sh. Ashwini K.
Choubey Minister of State (HFW), presided the signing of MoU between Food Safety and
Standards Authority of India (FSSAI) and Council of Scientific & Industrial Research (CSIR)
on 7.8.2020. The MOU aims towards collaborative research and information dissemination
in the area of food and nutrition.

Speaking on the MoU signed between FSSAI and CSIR, Dr. Harsh Vardhan said “The MoU is
a very significant step that will create a brighter future for India seeking collaborative
research and information dissemination in the area of food & nutrition, and food and
consumer safety solutions in India. The collaboration between these two premier
institutions of India will contribute in fulfilling the vision of New Food System 2050.”

Details are available at:

https://fssai.gov.in/upload/uploadfiles/files/MoU CSIR FSSAI CEO Interview NufFo
ods Spectrum 01 09 2020.pdf
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Interview

ALL ABOUT NUTRITION

“TRANS FATS IS A VERY CRITICAL PROBLEM FOR
SOCIETY”

By Team POSHAN| New Delhi | Aug 26, 2020

Interview of Shri Arun Singhal, CEO FSSAI with Outlook India on Trans-fat
Regulations 24.8.2020

Interview of Shri Arun Singhal, CEO FSSAI with Outlook India on Trans-fat
Regulations

In an exclusive interview, FSSAI CEO Arun Singhal explains how the government plans to
cap trans fats at 2 per cent a year before the WHO deadline.

Arun Singhal, who took over as Chief Executive Officer of the Food Safety and Standards
Authority of India, country’s India’s apex food regulator in June, does not let the weight of

his office show.
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https://www.youtube.com/watch?v=lzq_Z-scOPQ

An MTech from IIT Kanpur and an IAS officer of the 1987 batch, Singhal was special
secretary, department of health and family welfare, before he was appointed the head of
the body tasked with setting up standards for the food industry and regulate the
manufacturing, storage, distribution, sale, and import of foods.

It is thus also responsible for ensuring that the government’s pledge to cap trans fatty acids
in foods and oils at 2 per cent a year before the WHO deadline of 2023 to remove it from
the global food chain, is upheld.

“This is a very important problem facing the society today," a relaxed and smiling Singhal
told Outlook in an exclusive interview. "Reduction of trans fats is an absolute must and the
entire world is struggling with this issue. WHO has resolved that we will bring it down to 2
per cent by the year 2023.”

“Now you see there are three aspects to reducing trans fats consumption- one is to provide
information to the public unless they know what they are consuming they can’t make any
informed choices. The second is the regulatory aspect and the third of course is to engage
with all these stakeholders and to ensure that trans fat free or low trans fat products
become available to people because unless they have the choices they can’t really reduce
their consumption of trans fats,” he explained.

“So, as far as information is concerned we already have rules in our country that every
packet of food has to display the level of trans fats. It is transparently displayed nowadays
but the regulation is the critical aspect before we make progress. On the regulatory front,
right now we have a stipulation that no oils will contain more than 5 per cent trans fat that
is the existing position. In addition to this, we have a Trans fat free logo which is given to
products which have very low trans fat,” he said.

“One important aspect is to help school children, youngsters to avoid having Trans fat
because if they start young then they can continue their habits later on. With that in mind,
now we have come out with a new regulation. It is being notified very shortly which says
that high fat, salt and sugar products which are commonly referred to as junk food will not
be sold and will not be marketed/advertised in campuses of schools and in areas within 50
meters of the school gate. So, this is one regulation which is going to ensure that healthy
food/nutritious food is made available in school canteens and the children start having
healthy food at a very young age.”.

What about reducing the trans fats content in foods and oils?

“As I said, it is 5 per cent at present. Now I'm very happy, yesterday we had a presentation
before the honorable Health Minister and he has kindly given his approval to a new
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regulation, which stipulates that by 2022, we will have 2 per cent trans fat only in all oils
and vegetable fats. It is to be done in a phased manner. By 1st of January 2021, it will be
reduced to 3 per cent. And by 2022, it will come down to 2 per cent. This is in keeping with
our commitment that when India celebrates 75 years of freedom, we would like to have
less than 2 per cent trans fat,” he said.

“Apart from that we are also coming out with a draft regulation, which says that in all
processed food the amount of trans fat should not be more than 2 per cent of the fat
content in processed food. This also would be published shortly and it may take some time
to get finalized, may take 5-6 months.”

However, he said, “This is the regulatory aspect, but regulations alone don’t really win the
war. Ultimately we have to engage with all the stakeholders. So, when we say information is
mandatory and the regulation says that trans fat free product or low trans fat products
have to be made available, the question is, how do they actually become available? There
the crux of the matter lies, so in the next phase, as soon as we have this regulation, we will
go for very intense engagement with all these stakeholders,” he explained.

“There are multinational companies which have reduced trans fat in their products
worldwide and there are Indian companies which have the potential of reducing trans fat.
So, what is required is to engage with all of them, make expert advice and scientific advice
available to them, make them share their own experiences with each other and ultimately
ensure that low trans fat products become available to the customer. The consumer should
have a choice and then he can choose to go for low trans fat but if we have a regulation, if
we make information available but products do not become available in the market, then it
is a wasted effort. So, that is the most critical aspect which we have to focus on now that the
regulation is in place, and we’ll focus on that now,” he concluded.

Key points addressed:

» "Reduction of trans fats is an absolute must and the entire world is struggling with this
issue. WHO has resolved that we will bring it down to 2 per cent by the year 2023.”

» there are three aspects to reducing trans fats consumption- one is to provide
information to the public unless they know what they are consuming they can’t make
any informed choices. The second is the regulatory aspect and the third of course is to
engage with all these stakeholders and to ensure that trans fat free or low trans fat
products become available to people because unless they have the choices they can’t
really reduce their consumption of trans fats,”

» ‘“as far as information is concerned, we already have rules in our country that every

packet of food has to display the level of trans fats. It is transparently displayed
nowadays but the regulation is the critical aspect before we make progress. On the
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regulatory front, right now we have a stipulation that no oils will contain more than 5
per cent trans fat that is the existing position. In addition to this, we have a Trans fat
free logo which is given to products which have very low trans fat,”

» One important aspect is to help school children, youngsters to avoid having Trans fat
because if they start young then they can continue their habits later on. With that in
mind, now we have come out with a new regulation. It is being notified very shortly
which says that high fat, salt and sugar products which are commonly referred to as
junk food will not be sold and will not be marketed/advertised in campuses of schools
and in areas within 50 meters of the school gate. So, this is one regulation which is
going to ensure that healthy food/nutritious food is made available in school canteens
and the children start having healthy food at a very young age.”.

» “Currently, the limit of trans fat is 5 per cent. But soon approval to a new regulation,
which stipulates that by 2022, we will have 2 per cent trans fat only in all oils and
vegetable fats. It is to be done in a phased manner. By 1st of January 2021, it will be
reduced to 3 per cent. And by 2022, it will come down to 2 per cent. This is in keeping
with our commitment that when India celebrates 75 years of freedom, we would like to
have less than 2 per cent trans fat,”

» “Apart from that FSSAI is also coming out with a draft regulation, which says that in
all processed food the amount of trans fat should not be more than 2 per cent of the fat
content in processed food. This also would be published shortly and it may take some
time to get finalized, may take 5-6 months.”

» “This is the regulatory aspect, but regulations alone don’t really win the war.
Ultimately we have to engage with all the stakeholders. So, when we say information is
mandatory and the regulation says that trans fat free product or low trans fat
products have to be made available, the question is, how do they actually become
available? There the crux of the matter lies, so in the next phase, as soon as we have
this regulation, we will go for veryintense engagement with all these stakeholders,”

» “There are multinational companies which have reduced trans fat in their products
worldwide and there are Indian companies which have the potential of reducing trans
fat. So, what is required is to engage with all of them, make expert advice and scientific
advice available to them, make them share their own experiences with each other and
ultimately ensure that low trans fat products become available to the customer. The
consumer should have a choice and then he can choose to go for low trans fat but if we
have a regulation, if we make information available but products do not become
available in the market, then it is a wasted effort. So, that is the most critical aspect
which we have to focus on now that the regulation is in place, and we’ll focus on that

”

now,
Details are available at:

https://www.youtube.com/watch?v=lzg Z-scOPQ&feature=youtu.be
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Interview

Gt

“INTERVIEW OF SHRI ARUN SINGHAL, CEO FSSAI
WITH NEWS24 DELHI ON SCHOOL REGULATIONS”

By News24| New Delhi | Aug 13, 2020

Details are available at:

https://www.youtube.com /watch?v=mTKg-cBx8-A&feature=youtu.be
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Spectrum

“THE MOU WITH CSIR IS JUST THE FIRST STEP
TOWARDS ENCOURAGING DIGITAL NUTRITION?”

By Dr. Manbeen Chawla| September Issue, 2020

HUFFOODS SPECTRUM | SEFTEMEER 2020 | www.eloodsspectremin

“The MoU with CSIR is just the first step

towards encouraging digital nutrition”

Arun Singhal,

Chief Executive Ofacer, Food
Safety and Standards Aarthority
af Irdia (FE5AL, New Delba

Food Safety and Standards Authority of India (FS5A0 has
revently signed a Memorandum of Understanding (Mol
with the Councll of Scientific & fndustrial Research (CSIR)
aiming aims fowards collabosathee reseanch and information
disseminaliion in the area of food and nutrition. NuFFoo(
Spactrum reached owt fo Arene Singhal Chiel Executive
Officer, FE5A), New Delhi to find out mare this colaboration.
Edited excerpts;

What are the key objectives of the recent Mol
signed with CSIRT

The key objectives are to kentify techmologles and
programmes that foous on food safety and nutrition, and
to share the expertise of varbous institutions associated
with CSIR in dewveloping intemnationally acceptable
regulatory framework for the food safety ecosystern in
our country. We also intend to wtilize the pool of avallable
technologies with C5SIR for select innovations of national
Importance: to strengthen the laboratory  netwaork
across the country for a robust and more reliable food
testing and reporting system; to conduct joint research
and survelllance activities; and to build capacdties of
people involved In food businesses and formulation of
resgulathoms.

How can you ensure this will help in more
scientific studies on food in India?

C5IR is one of the oldest, credible and reputed scentific
organizations, not only in India but at the global lewel
as weell With FS5AIs mandate to develop sclence based
standards and ensure safe and wholesome food for
thie comsumers, collaborating with CSIR would result
I smooth adaptation of innovative technologbes and
methods developed by the premier institutions under
them. Besides, the technological capability (both in

terms of manpower as well as instrumentation) of
CSIR Instituticns can be synenglstically used for setting
science based standards as well as evaluating the
impact of any regulatory policies made. Overall, the
collaboration tends to utilize the abundant scientific
resources of CSIR for better implementation of
regulatory framework by FSSAL

Do you feel food & nutrition challenges in India
can be solved with more research? HowT?

Many of the food and nutrition related challenges in
India can be resolved with mare haolistic and collaborative
research by premier instituthons using local resounces. The
results of such RED would not anly address the challenge
being faced, but also strengthen the food safety
landscape in the country. Further, sufficient reseanch
in various fields related to food & nutrithon would also
help industries in identifying and harnessing innovative
methods and techndques of production which will lead
to creation of healthier food products and reduce the
carbon footprint in manufacturing process. For example,
a detalled reseanch on the nutritienal profiling in various
products can help companbes reformulate their produwcts
witth less armownt of fats, salt and sugar.

How do you foresee the concept of digital
nutrition in the coming years?
Although the concept of digital mutrition is yet to take off
in a big way, It appears to be the way in the years to come.
This is mainly because with unprecedented situations
like COVID-19 pandemdic, the focus would be more on
providing safe, authentic and nutritionally balanced
diet to consumners with far less contact and reduced
human Intervention. Mutrition being wvery specific to
individual physiology, potential of the digital nutrithon
to make an indelible mark can be high, provided digital
health initatives get integrated with the nutritional
reqguirements of people. One of the main focus of the
Mol with CSIR is to enswre building a digital database of
nutritional requirements and the resources that can fulfill
those nutritional needs. Howewver, a lot needs to be done
collaboratively by wvarious sdentific institutions, food
industries, policy makers and regulators. The Mol with
C5IR is just the first step in creating such a mechanism or
platform for encouraging digital nutrition. B
Dr Manbeena Chawla
manbeena chawla@mmactiv.oom
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“INTENSE EFFORTS TO BE MADE BY FSSAI TO
REGULATE AND ORGANIZE THE INDIAN FOOD
INDUSTRY”

By FMT Team| August Issue, 2020

fssai

Mr Arun Singhal shared the intense efforts being made by
FSSAI to regulate and organise the Indian foed industry.

The implementation of various schemes will serve and
safe guard both the industry and consumers thus creating
an element of trust and will encourage transparency in
maintaining international standards for all players
from roadside food vendors to 5-star establishments
as well as industry manufacturers.

FSSAIunder its current Head certainly means
business... the preof of the pudding will
undoubtedly be in the eating of it!

Being the new Head of FSSAI,
please brief us about your
priorities and vision for the food
and beverage industry.

FSSAl is continucusly evolving
across the value chain from making
standards to developing quality
assurance and testing infrastructure;
capacitybuildingofhumanresources;
strengthening our compliance
and surveillance efforts; enabling
support to FBOs and awareness
generation to the public through
the Eat Right India initiative. As we
move forward, FSSAI will continue
to ensure provision of safe feod and
healthy food to consumers. Various
initiatives such as Eat Right Campus
for people at workplaces, hospitals
and higher education institutions;
Eat Right School for school children
and the Eat Right Toolkit to reach

people at the grass-roots level
have been launched  Several
benchmarking and certification
schemes and cluster initiatives
to improve the infrastructure and
hygiene compliance levels in food
establishments have been created
that includes Clean Street Food
Hubs, Hygiene Rating for restaurants
etc Food businesses are being
encouraged to reformulate their
products and gradually reduce their
salt, sugar and fat content; several
corporates have woluntanly signed
a pledge on such reformulation.
Fortification is being promoted by
notification of standards for 5 staples,
+F logo for easy identification by
consumers. The focus is to scale-up
these initiatives and increase the
scope of activities under each of
these

Food Marketing & Techaology | 52 [Acgust 2020

FSSAI 15 working towards various
regulatory reforms for enhancing
efficiency with 'Ease of doing
Business’ including simplification
in the precessing of applications
for licensing and registration and
making it more user friendly for
FBOs IT-enabled resources are
being deployed for improvement
in existing portals of licensing &
registration, portal of food imports
and network of laboratories along
with bettere-Governance fordelivery
of warious e-services including
e-applications and e-inspections.
FSSAI would also increase the scope
of market surveillance to identify
hot-spot areas of adulteration and
conduct national-level surveys for
milk, vegetable oils and other high
risk commeodities in future. Another
core area involves improving the
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infrastructure to facilitate better
functioning ascrees levels including
strengthening of food testing
laboratories; development of new
Mational Food Laboratories (MFLs)
gt Chennaidumbai; investment
in training and capacity building
efforts for F30s and held staff as
well a5 food businesses for aeli-
compliance.

What are the latest initiatives
taken by the Government to
improve the status of food
safety for the people? Please
elaborate on how you wish to
engage with the industry?

To enzure food safety for people, it is
critical to target and work with food
businesses that supply food. To build
capacities of food businessss on
food safety, FSSAI has initiated Food
Safety Tramning and Certification
[FoSTael) - a unigque program io
ensure a trained and certified Food
Safety Supervisor (F35) on each
food business premize. Seversl
benchmarking and certification
schemes to improve food safety
gnd hygiene standards are in place.
Clean Street Food Hub, Clean and
Fresh Fruit and Vegetable Markets,
Eat Right Station and BHOG (Blisaful
Hygienic Offering to God) for Flaces
of Worship that are targeted to
clusters of wendors The Hygiens
Rating scheme for Restaurants and
Catering Estsblishments, Sweet
gnd Meat Shops has been put in
place for indmwvidual food service
estahlishments.

FSEA[ iz implementing a Central
Sactor Scheme for “Strengthening
of Food Testing Ecesystemn in the
Country with a total outlay of Rs
481495 Cr that includes Rs 300 Cr
for strengthening the network of
laboratories across the country as
well as provision of Mobile Food
Testing Labs and other related
equipments. Under this scheme,

wrw mbmagasine.in

IMN THE INTERE

PUBLIC. EXTER

OUTREACH THR
SOCIAL ME
AMDLES OF

SAFETY, PER
HYGIEME PR LB,
HEALTHY EATING

CITIZENS ENSURES

REGULAR ENG MENT
WITH CITIZENMS.

39 State Food Testing labs of 29
States/UTs and 10 referral 1abs have
been taken up for upgradstion with
high end eguipments to enable
them testing of safety parameters
viz heavy metals, pesticides and
antihiotice Till date, G0 Mohile
Food labs hawve been provided to 32
States/UTs for testing, training and
FWErenes3generation eveninremaote
areas Curing COVID-19 pandemic, a
total of 179 online training programs
have been conducted with ~ 37000

participanis.

Food Marketing & Tecknology | 5.3 [Asgust 2020

FE5Al 1= in procese of strengthening
it= import clearence system by
transforming the entire ecosystem
to ensure efficient & effective import
control, post clearance surveillance,
robust monitoring  infrastructure
and simultanesusly reducing the
transaction time, cost & physical
interface with importers. FSSAL i=
working to reduce the consignment
clearance ime at the port to facilitate
the import trade as well as building
capacities of customs officials and
importers to ensure seamless impaort
clearances. In the near future, new
import offices at several locations
like  Handla, Vishakhapatnam,
Hydersbad, Krichnapatnam, Ahme-
dahad sete. will be started to facilitate
the impaort trade.

What are the most important
challenges due to a prolonged
Covid 19 epidemic and the
solutions you envisage?

In order to addresz concerns
regarding the safety of food, FSSAL
hed constituted a committee of
experts and clanfied that there
12 no conchizive ewidence for
the food bome transmission of
Corona virus and hence, dispelled
myths regarding any food borme
transmission However, the CoWID-10
i= posing & bigger challenge for
the food supply chains wordwide
due to a higher risk involved in
human t2 human transmission for
food hendlers, workers, suppliers
and distnibutors across the walue
chain. FSEAI i= consistently making
efforts to ensure un-intermupted
food services/supply, facilitate food
businesses, and addressing food
safety concerns.

FEZAl has ensured that Mational
Food Laboratories at WCH and Kolkata
remain functional for unintermupted
import of food e-Inspections for
ensuring food safety during the
lockdown period and extensive use

26



of digital technology has ensured
FSSAL delivers services even in
the lockdown. Various compliance
requirements such as renewals of
license/registration and returns
hawe been deferred in wiew of the
constraints faced by FBO=.

T train food businezsss, FESAL has
initiated through its flagship FoSTal
program, an online training module
for food handlers on the essentials
of food safety and hygiene practices
during COWVID-19. Till date, ~&2 000
people hawve been trained under this
prograrmn. Further, 3 guidance note
titled “Food Hygiens and Safety
Guidelines for Food Businesses
during Coronasiris Dizegse
[COVID-19) Pandemic® has been
released. Thiz document covers best
practices’ guidelines to be followed

F55A1 HAS

gocial media handles of FSSAI
incorporating key messages of
food safety, personal  hygiene
practices, healthy eating hehits,
gociel distancing and other valuable
tips for citizens ensures regular
engagement with citizens. The Food
Authority has collaborated with
MyGov platformm to  disseminate
key messages in the form of small
videos with endorsement from
various experts in the feld of food
safety and nutrition including
doctors, nutritionists, dieticians,
chefs as well as Sports personnel. A
OOVID-19 specific page on the FESAL
wehbsite 1= created that incorporates
various communication collaterals,
guidance notes and press releases
along with important notifications,
directions and orders released by
F55al

DETECTING ADULTERATION IN HOMEY AMD RECENTLY

INTRO “ED THAT
STANDAR

IN THE HOMEY
ADULTERATIC

SYRUPS, E

F HONE
SPECIALLY RICE SYRUPS.

by food handlers to maintain high
standards of personal hygiene, safe
food practices, implementation
of GHP and GMF practices as per
Schedule 4 of F25 Act as well &=
ensuring necessary protocols of
gocial distancing An e-handbook
on "Eat Right during OOWID-19° for
citizens haz also been meleased
which highlights safe food practices
to be followed and simple tips on
health and nutrition.

FSEAlI iz also using wvarious
communication tools to disseminate
necessary  information regarding
COWVID-19 in the interest of public.
Extensive ocutreach through

PART OF THE COMPLIABLE

VITH A THER SUGAR

Could you please elabarate
some of the key initiatives and
achievements of FSSAI?

The Eat Right [ndia movermnent has
been launched by FSSAL to protect
the health of the people and the
planet by transforming the food
ecogystern of the country. 1t is based
aon three key themes- Eat Safe Eat
Healthy, and Eat Sustainable. [t is
inspired by the focus on preventive
and promotive healthcere in the
Mational Heslth Policy 2017 and
flagship programmes like Ayushman
Bharat and POSHAM Abhiyaan. It
follows the Mahatmas footsteps in
muobilizing the nation as a people’s
movement It encompasses 3 bou-
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guet of initiatives that targets food
businesses and consumers to make
the right food choices.

Warious initiatives such as Eat Right
Campus for people at workplaces,
hospitals and higher education
institutions; Eat Right School for
school children and the Eat Right
Toolkit to resch people &t the grass-
roots  level have been launched.
Warious [EC and awareness activities
are launched such as "Aa) Se Thoda
Kam" to reduce salt, fat and sugar in
the diet a= well as promotion of safe
food hahitz To EMPOWET COMSWMES
to check food adulteration, the DART
Book, The Food Safety Magic Bo and
& mobile food testing van called Food
Safety on Wheels have been created.
Food fortification is also being pro-
moted on a large scale to address
micronutrient defciencies. To enc-
curage and support sustainable food
production and consumption, FESAI
15 gpearheading initiatives such as
Jamvik Bharat to identify suthentic
organic food, Sawve Food, Share Food
to reduce food waste and promote
food donation, Safe and Sustainable
Peckaging in F&B Sector to reduce the
usze of plastice and Repurpose Used
Cooking Oil (RUCO) for safe & healthy
use of cooking il and repurposing
u=ed cil to make bicdiesel

FE5Al1 hes recently launched an
initiative of Food Safety Mitra to
help FBO= with any queries related
to licenszing and registration of their
busines=ses, hygiene rating audiis
and certification as well as training
requirements. These professionally
trained and certified Mitras by FSSAI
shall as=ist FBO in their compliances
on online portals of FESAL Since ite
launch last year, 3 very encouraging
response has been received from the
participants and as on date, more
than 9142 participants heve enrolled
under the scheme.

FE5A1 has worked on new testing
methods for detecting adulteration in
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Honey and recently introduced that
as part of the compliehle standards.
The two pammeters introduced in
the honey standards help determine
the adulteration of honey with any
other sugar syrups, especially rice
syrups. With this, ensuring quality
of honey, apart from enforcement, is
made more robust.

The Food Authority is planning
to bring out & comprehensive
requlatory document called “Food-
‘r-copoela”, much like the Indian
Fharma-Copoeia. The  Food-'0'-
copoeia would be a collection of food
category-wise monographs that
would be a single point reference
for all applicable standards for a
specific product category, and, will
be sgpecifying complete standards,
labelling and claim regquirements
for that product category, specific
packaging requirements, any other
requlatory provisions that need to be
met Thiz would also provide the list
of methodsz that a laboratory has to
follow while analy=ing the =amples
of the =pecific foodffood product
category. This would contain a
total of 16 product category specific
monographs and 1 monograph
which would contain all the general
requirements to be met by all the
food product categones.

FSEAIL is working on a regulation
[which would be voluntary to begin
with]) specific to menu labelling
that would mainly be covering
food service establishments and/f
or FBOs This regulation would
empower the consumerz with
information on food they eat as
food =ervice establishmentz would
declare guality (type of preparation,
composition, nutritional inchoding
gny allergens and energy) and
guantity (amount, number, size etc)
of the products per serving.

FE5Al has made guick progress
towards the use of advanced

wwnw imbmagazine.in

technologies for food testing since
the year 2019 Several new rapid food
testing devices/kits for detection of
food-borme pathogens and toxins
have been introduced. These devices
ensure “faster, better, cheaper” real-
time testing of food. FSSAI has so far,
has epproved 30 rapid food testing
kits/devices under these regulations.
There is a need to popularize thess
Rapid Tool kite to ensure they are
widely used.

Could you please share some
details on the Food Safety
Compliance System?

F28A1 has rmecently launched its
clowd based, upgreded new food
safety complience online platform
called Food Safety Complience
Systemn  (FoSCofS UBL - hitpsd
foscos fesaigowin). [t wall replace
the existing FLRS (URL — hitps#
foodlicensing fa=sai gowvin)l  FoSCoS
iz conceptualized to provide one
point stop for all engagement of an
FBO with the department for any
regulatory compliance transaction.
FoSCoS has been integrated with
FoSCoRIS mohbile app and will soon
integrate with present IT platforms
of FESAT such as INFOLMet, FoSTaC,
FICE, FPVIE etc. Audit management
gystemn and other activities! modules
will be enabled in phased manner
in future. [t has been launched and
rolled out in 9 States/UTs viz. Tamil
HNadu, Gujarat, Goa, Delhi, Odisha,
Manipur, Chandigarh, Ladakh and
Puducherry wef lst June 2020
and will be rolled out in the entire
country in a gradual manner.

Your message for the Food
Industry in the wake of current
crises?

FEZ8Al in the lockdown period, has
ensured that it is available, in action
and operational. It innoveted to
attend to challenges and dedicated
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Details are available at: https://fmtmagazine.in/fssai/

itzelf to its motto “Inspiring Trust,
Assuring Safe and Muftritious Food®.
The Food Authority is consistently
meking efforts to  ensure  un-
interrupted food services/supply as
well as fecilitate food businesses
during the lockdown when the
supply chainz &are sdwersely
affected On behalf of FSSAL I
acknowledge the contribution of
silent workers in essential services,
of which the major segment is that
of our food businesses. My thanks
and appreciation to the efforts of
food industry, especially to their
foot eoldiers who are procuring,
transporting, manufacturing, delive-
ring and distnbuting the food, amidst
difficult operating conditions.

As we progress forward, [ expect the
food Industry to continue adopting
necessary protocols for food safety,
hygiene and sanitation practices at
their premizes while menufacturing
food. 1 also expect businesses to
nominate their staff and officers
for the COVID-19 training as part of
cur FoSTal program The training
content is based on the guidelines
izswed by FSSAL Today, there iz &
need for busines=zes to come together
and scale-up the COVID trainings
with inclusion of their suppliers,
distributors and 1etailers. Not only
should they drive these capacity
building efforts, but also help
them by organizing such trainings
cowvering their supply chains.

Last, but not the least, | sincerely
expect food businesses to augment
and support governments efforts in
these tough times - starting with its
workforce and their families, to the
people near their areas of operation,
to areas which are difficult within
the Gowermnment reach, as part of
their corporate social responsibility
efforts.
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In The News
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BusinessLine

“FSSAI TO FINALISE REGULATIONS FOR SALE,
PROMOTION OF ‘UNHEALTHY’ PRODUCTS IN
SCHOOLS SOON?”

By Meenakshi Verma Ambwani| August 16, 2020

The Food Safety and Standards Authority of India (FSSAI) will soon finalise its
regulations that will restrict sale and advertisement of food products which are high
in fat, sugar and salt (HFSS) inside school premises and within 50 metres from the
school gates.

The food safety authority had released the draft of the regulations reagrding sale of
HFSS products in November last year. Sources said that the final notification is
expected to clarify that the curbs on sale or promotion of HFSS food products will be
implemented inside school permises and “within 50 metres from the school gate in
any direction.”
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Once implemented, the new regulations will make it mandatory for companies that
market food products to children, to ensure that they depict and package food in
reasonable portion and not encourage overeating.

Push for a balanced diet

The authority could also look at getting Municipal authorities and other relevant
local authorities on-board to ensure compliance of the restrictions on sale and
advertisement of unhealthy food inside and outside school premises, sources added.
At the same time, State governments may ask schools to set up committees which
will include nutritionists and other experts for promotion of balanced diets.

As per the draft regulations, schools that are selling or catering school meals
themselves will need to get registered as Food Business Operator with the State
food safety authorities. Even catering companies that offer meals in schools will also
need to register as FBOs. In addition, it was proposed that schools will ensure
balanced diets are served in school canteens, mess and kitchens based on guidance
from “Dietary guidelines for Indians - A Manual” issued by National Institute of
Nutrition.

Eat Right Programme

FSSAI has been pushing schools to sensitise children on consumption of safe and
healthy diets through its Eat Right School Programme. Over 40,000 schools have
registered on FSSAI’s school platform and will work in collaboration with the food
safety authority to become Eat Right Schools.

In 2015, the Delhi High Court had directed FSSAI to regulate sale of junk food in
school premises after which an expert committee had submitted a report to the food
safety authority on this issue.
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In The News

B THESERITINDU

BusinésslLine

“FSSAI COMPLETES NATIONWIDE QUALITY SURVEY
OF EDIBLE OILS”

By HBL Bureau| August 28, 2020
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The surveillance and samples collection exercise was undertaken by State food safety
department officials, in-line with the procedures and SOPs set down by the FSSA
REUTERS

Result will be out in a month; will help step up efforts to end adulteration

The Food Safety and Standards Authority of India (FSSAI) has decided to intensify
the crackdown against the sale of adulterated edible oil with a pan-India
surveillance of both branded and unbranded products.

In a statement, the food safety authority said that a nationwide quality survey was
been carried out for the first time on August 25-27. Over 4,500 samples were
collected covering a total of 16 varieties of edible oils including mustard, coconut,
palm, olive and blended oils.
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The FSSAI said in a statement on Friday: “A comprehensive strategy for testing of
these samples through the State Food Testing Laboratories or FSSAI notified food
testing labs (including private NABL accredited) to analyse various parameters
including fatty Acid composition as well as adulteration or harmful or extraneous
substance/ chemical, has been developed. The test results are expected in a month’s
time,” the official statement added.

The samples have been drawn from hypermarkets and supermarkets and retail and
grocery stores including national and local brands. The surveillance and samples
collection exercise was undertaken by State food safety department officials, in-line
with the procedures and SOPs set down by the FSSAL

“Various hilly and difficult terrains such as Ladakh, Arunachal Pradesh, Daman and
Diu as well as Andaman (UT) have been strategically included to be a part of this
exercise so as to represent a holistic distribution of the sample size across the
country,” the FSSAI said.

“The final survey results will help in identification of the key hot spots for
adulteration of edible oils and will strengthen efforts at the State/UT level in

devising targeted enforcement drives in the coming months,” the official statement
added.

The FSSAI said that this exercise has been undertaken to ensure availability of pure
and safe mustard and other edible vegetable oils in the country. In the past, the
FSSAI had conducted a pan-India survey to check on the quality of milk.
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In The News

O Hindustan Times

“FOOD SAFETY REGULATOR CRACKS DOWN ON
ADULTERATED EDIBLE OIL”

By Rhythma Kaul| August 29, 2020

The samples were drawn from hypermarkets and supermarkets as well as retail and grocery
stores and included national and local brands

N
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In order to crack down on adulterated edible oil in India, the country’s apex food
safety regulator—Food Safety and Standards Authority of India (FSSAI)—
commissioned a pan-India survey.

The quality survey was conducted for the first time between August 25 and 27.
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This survey covered over 4,500 samples and 16 varieties of edible oil, including
mustard, coconut, palm, olive and blended oil.

Various hilly as well as difficult terrains, including Ladakh, Arunachal Pradesh,
Daman & Diu as well as Andaman (UT), were included in this exercise so as to
ensure a holistic sample size across the country.

The samples were drawn from hypermarkets and supermarkets as well as retail and
grocery stores and included national and local brands.

“The survey was conducted by the State Food Safety department officials. At least 50
samples were collected from the metro cities—Delhi, Mumbai, Bengaluru, Chennai
and Kolkata and 6-8 samples each in cities and districts, other than the metros.
FSSAI had shared the detailed guidelines and SOPs for conducting the survey as well
as procedure of sample collection with the Commissioners of Food Safety in all
States/ UTs...” a health ministry statement read.

The final survey results will help identify the key hot spots for the adulteration of
edible oil in different parts of the country and will strengthen efforts at the state/UT
level to devise targeted enforcement drives in the next few months. The whole
exercise is aimed at ensuring the availability of pure and safe mustard and other
varieties of edible oil in the country.

“A comprehensive strategy for testing of these samples through the State Food
Testing Laboratories or FSSAI notified food testing labs (including private NABL
accredited) to analyze various parameters including Fatty Acid composition as well
as adulteration of any other oils or harmful or extraneous substance/ chemical has
been developed. The test results are expected in a month’s time,” an FSSAI
statement read.
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BusinésslLine

“‘NO-GM’ CERTIFICATE MANDATORY FOR
IMPORTED FOOD CROPS FROM JANUARY?”

By Meenakshi Verma Ambwani| August 26, 2020

FSSAl issues order on 24 items even as it works on regulations for GM foods

Come January 1, 2021, importers of 24 major food crops will have to mandatorily
declare that the products are not genetically-modified and that they also have a non-
GM origin.

The Food Safety and Standards Authority of India (FSSAI) has come out with this
order to ensure that only non-GM food crops come into the country.

The 24 food crops include apple, eggplant, maize, wheat, melon, pineapple, papaya,
plum, potato, rice, soyabean, sugarbeet, sugarcane, tomato, sweet pepper, squash,
flax seed, bean plum, and chicory.

Environmental groups have been complaining that imported foods often contain
genetically modified organisms (GMO).

Stricter assessments at ports

The FSSAI is in the process of framing regulations on GM foods.

While a draft regulation on that is under consideration, the latest GM order, in the
interim, is expected to tighten safety assessments of imported food crops at ports.
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In an order released on Friday, the FSSAI said: “It has been decided that every
consignment of these imported food crops shall be accompanied with a non-GM-
origin-cum-GM-free certificate issued by the competent national authority of the
exporting country.”

Importers will need to declare that the product is ‘of non-GM origin, does not
contain genetically modified organism, and is also not genetically modified’.

Fresh regulations

The FSSAI order said this is being done to “ensure that only non-GM food crops are
imported into India, pending framing of regulations related to genetically-
engineered or modified” food products.

The implementation of the rule would call for extensive testing, said Kavitha
Kuruganti of the Alliance for Sustainable & Holistic Agriculture.

Will need extensive testing

“For the implementation of the order, the FSSAI needs to gear up by taking up
widespread testing and also taking the assistance of alert citizens and by acting on
complaints related to suspected GM,” Kuruganti said.

“This is a very important memo,” said agriculture expert Devinder Sharma. “It is
remarkable that the FSSAI took this decision despite pressures from strong lobby
groups. The list covers almost all major crops.” Sharma was referring to a recent
campaign by an India-US business grouping to compel Delhi to allow 5 per cent
transgenic component in agricultural commodities imported under a trade treaty.
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In The News

“‘IITGN BAGS EAT RIGHT CAMPUS AWARD FOR THE
SECOND CONSECUTIVE YEAR?”

By Bureau 1ITGN| August 22, 2020

Continuing its commitment for ensuring food safety and promoting healthy eating,
IITGN has bagged Eat Right Campus Award with a five-star rating from the Food
Safety and Standards Authority of India (FSSAI) for the second consecutive year.

This time FSSAI has certified I[ITGN as the ‘Eat Right Campus’ with five-star rating
for a period of two years, i.e. up to August 14, 2022; after third party auditing by
DNV GL Business Assurance India Pvt Ltd (DNVGL). The audit is done based on a

checklist of following five parameters: a) Compliance to food safety and hygiene; b)
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Healthy diets; c) Food waste management; d) Promotion of local and seasonal foods

on campus; and e) Promotion and awareness on food safety and healthy diets in and

around campus.

IITGN ensures strict compliance of all food standards and safety guidelines in each

of its mess, food joints and canteens on the campus. Both student mess and all the

food joints on campus are licensed by FSSAI, and their food handlers are trained
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periodically by the Food Safety Awareness and Training Organization (FSATO), an
empanelled training partner of FSSAI. As the COVID-19 pandemic hit the country,
IITGN took all precautionary steps to ensure adherence to safety measures and

social distance by everyone in the mess and the food joints.

We are a residential campus, and IITGN campus is home to our students, our entire
community, and also the visitors. And hence, we make best efforts that all our food
joints provide with nutritious, wholesome and safe food, just what mothers try for their
children. ‘Eat Right Campus’ recognition by FSSAI for the second consecutive year will
be a strong encouragement to all the staff and vendors of our food joints and will
strengthen our efforts to ensure healthy eating practices for the campus community.
Sudhir Jain

Director, IITGN

Dedicating this award to the teamwork of all the stakeholders, Prof Sivapriya
Kirubakaran, Associate Professor, Chemistry, and Warden, Mess and Eateries, ITGN
said, “This achievement of the Institute not only gives each one of us a sense of
fulfilment but it also reflects on our sustained “Teamwork”. This is a result of dedicated
efforts by all the stakeholders, including mess contractors, eateries in the hostel and
academic area, their employees, housekeeping services, our Green Office, the IWD
team, our students, faculty and staff members, who have been contributing in many
ways to sustain high-quality services at all eating joints of the campus.”

EAT RIGHT CAMPUS INITIATIVES BY IITGN:

[ITGN ensures high standards for the quality of food served at its dining halls and
other eating joints. Appropriate measures are taken to maintain cleanliness and
hygiene. All the food joints on campus have valid FSSAI license. The Institute focuses
on healthy food habits; the menu served in the mess is tailored every month by the
student mess council for a balanced diet that provides the body with essential
nutrition. Besides, all the food joints use fortified foods (+F) such as double fortified
Salt, Rice, Wheat Flour, Oil and Milk, to further enhance the food nutrition.
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[ITGN also promotes local and seasonal foods by inclusion of such vegetables and
fruit items in the monthly menu. The food waste is sent to the in-house biogas plant
to make manure. The mess committee regularly conducts awareness programs to
reduce food wastage. A notice board outside both the dining halls displays the
amount of daily food wastage to create a sense of responsibility among the

community.
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Discourse on Development

“DR HARSH VARDHAN PRESIDES OVER ONLINE
ORIENTATION WORKSHOP HELD BY FSSAI”

By Devdiscourse News Desk| August 19, 2020

The ‘Eat Right India’ movement initiated by FSSAI under the aegis of Ministry
of Health & Family Welfare has been creating awareness amongst the people
about safe, healthy and sustainable dietary habits.

Dr Harsh Vardhan, Union Minister of Health and Family Welfare presided over an
online orientation workshop organised by the Food Safety and Standards Authority
of India (FSSAI) as part of its Eat Right Challenge. He also launched FSSAI's 'Eat
Right India’ Handbook and the website eatrightindia.gov.in to help various
stakeholders scale-up 'Eat Right India' initiatives across the country. Shri Ashwini
Kumar Choubey, Minister of State for Health & Family Welfare was also present.

The 'Eat Right India' movement initiated by FSSAI under the aegis of Ministry of
Health & Family Welfare has been creating awareness amongst the people about
safe, healthy and sustainable dietary habits. To achieve this end and to convert the
program into a people's movement, FSSAI recently announced the Eat Right
Challenge, an annual competition for 197 Districts and Cities in a unique way to
strengthen the food safety and regulatory environment, build awareness among the
consumers and urge them to make better food choices. The Food Safety
Commissioners and district officials such as District Magistrates and Designated
Officers of the cities also joined in the online workshop.

Releasing the 'Eat Right Handbook', a useful reference guide for officials to adopt
and scale-up Eat Right India (ERI) initiatives in their respective jurisdictions, Dr
Harsh Vardhan said, "Food is not only about hunger or taste but about health and
nourishment. The workshop is unique in that it brings big restaurant chefs to
roadside eatery owners under the same umbrella to achieve a single goal."

Addressing the officials of the 197 cities and districts present, he highlighted the
pressing need for the campaign. He stated that of the 135 crore people inhabiting
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India "196 million are victims of chronic hunger while another 180 million suffer
from obesity. 47 million children have stunted growth while another 25 million are
wasted. 500 million are deficient in micro-nutrients and 100 million suffer from
food-borne diseases." This movement will sharpen our focus towards prioritising
food, nutrition and awareness about our eating and dietary habits to prevent and
address these challenges, he added. This will also bring into sharper focus the
problem of food wastage and disposal of food.

Reminding everyone present of Prime Minister's commitment of creating a New
India by its 75th year of independence in 2022, the Union Health Minister said, "The
Prime Minister initiated on the 2nd of October, 2014 to rid
the country of diseases arising out of poor sanitation. Through the Jal Jeevan Mission
aims to provide potable piped water which will aid in the prevention of waterborne
illness in the country while the Ujjwala Yojana provides access to clean fuels to
tackle smoke and lung diseases." Highlighting the importance of Poshan Abhiyaan,
Anaemia Mukt Bharat and Fit India movement, he added that they are "cornerstones
of Prime Minister's New India by 2022." The main focus of the Ayushman Bharat
Health & Wellness centres is on preventive, positive and promotive health, the
Minister stated. The HWCs form an integral component of the Prime Minister's
vision of a healthy India, he added.

Dr Harsh Vardhan further spoke of the key role played by healthy food and nutrition
in combating morbidity. Stating that diet helps in building one's resilience and
immunity towards various kinds of diseases, he emphasised "61.8% deaths from
non-communicable like diabetes, hypertension, cardiovascular complications etc.,
are directly or indirectly related to a faulty diet. Even communicable diseases like
tuberculosis disproportionately affect people who are undernourished. People of
the same household have been showing different responses to COVID based on their
immunity acquired through nutrition."

Shri highlighted "the role of age-old wisdom and
traditional Ayurveda in guiding people to right eating practices by categorizing food
based on the effect they had on the body." Quoting from the Bhagwadgita and the
Upnishads, he emphasized upon the role of traditional eating habits and plant-based
food. He asserted that the amalgamation of healthy eating habits and active physical
activity will lead to a better and healthy India.

Ms Rita Teaotia, Chairperson, FSSAI and Shri ArunSinghal, CEO, FSSAI were also
digitally present at the occasion.
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Empowering India
towards a healthy future

halt, urging Governments to strengthen pubilic
health systems. However, the far deadlier silent
epidemic of malnutrition remains overlocked. While on
the one hand, 196 million Indians are undernourished,
135 million are overwelght/obese putting them at risk
for non-communicable diseases such as high blood
pressure, heart disease and diabetes. Further, the
number of cases of food borne linesses Is expected
to rise from 100 million to 150 - 177 million in 2030
compared to 2011. This will directly Iimpact the ability
to absorb nutrients, fight infection, rendering milllons
vulnerable to a host of diseases.
The role of Food Safety and Standards Authority
of India (FSSAI) Is critical in the light of this nutrition
reality in India. Established under the Food Safety
and Standards Act (FSS), 2006, FSSAI is the apex food
regulatory body in the country with the mandate to
ensure safe and wholesome food for all clitizens. As a
part of its core regulatory functions FSSAI sets science-
based, globally benchmarked standards for food
safety, ensures credible food testing for quality and
compliance to these standards and processes through
effective surveillance mechanisms.
Apart from this, FSSA! has also embarked on
a series of Initiatives to ensure safe, healthy and
environmentally sustainable food for everyone through
the ‘Eat Right India’ movement. This movement is the

TﬁCOVID-IQpandemic has brought the world to
a

® 35527 Schools have been registered on the
Eat Right School portal and are in the process
of certification.

e 30 Campuses awarded Eat Right Campus
certificates across the country including IIT
Gandhinagar, IIT Roorkee, LBSNAA, Mussoorle,
and other large private corporates.

® 20 Clean Street Food Hubs In different parts of
the country.

* 3 Railways Stations have been awarded as Eat
Right Station including Mumbai Central and
Chhatrapati Shivaji Station at Mumbal and
Anand Vihar Rallway Station at New Delhi.

collective effort of all key players in the food ecosystem
and is aligned with the government’s focus on public
health through programmes like ‘Ayushman Bharat
Yojana, POSHAN Abhiyaan, ‘Anemia Mukt Bharat' and
‘Swachh Bharat’ Mission. In the wake of the current
pandemic, the provision of safe and healthy food has
gained greater prominence.

Under Eat Right India; FSSAI has launched
Initiatives targeting both food businesses and
consumers to create an environment of right food
practices and habits. As per FSS Act, 2006, food
businesses are mandated to be licenced/registered
with FSSAL For this, the revised FSS (Licensing &
Registration) Requlations simplify the process of
application and renewal with reduced time and effort.
FSSAI Is also releasing new regulations to facllitate and
speed up import clearances.

To strengthen food testing, FSSAL has approved 30
rapid food testing kits/devices to ensure faster, better
and cheaper real-time testing of food even at the
field level, thus assuring quality of food. These recent
developments support ease of doing business, while
raising the bar for food safety in the country. FSSALis
also focusing on periedic risk-based inspections, third-
party audits and focused checks to ensure safety and
quality of food products avallable in the market to earn
the trust of consumers.

To build capacity of food businesses on food
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‘ To strengthen food testing, FSSAI has approved 30 rapid food testing
kits/devices to ensure faster, better and cheaper real-time testing of
food even at the field level, thus assuring quality of food. FSSAI is also
focusing on periodic risk-based inspections, third-party audits and
focused checks to ensure safety and quality of food products available in

the market to earn the trust of consumers.

To empower consumers to address adulteration, FSSAI has introduced The
DART Book to check commeon food adulterants at home with simple tests. A mobile food testing
van called Food Safety on Wheels (FSW) has been launched to reach remote areas and conduct
training and awareness activities as well. Over 90 FSWs are in circulation across the country.

To build capacity of food businesses on food safety, FSSAI has launched 'Food Safety Training
and Certification’ (FoSTaC) - a unique programme to ensure a trained and certified Food Safety
Supervisor (FSS) on each food business premises. Almost 3.5 lakh FSS have been trained so
far. FSSAI has recently introduced an online training programme on hygiene practice required
during COVID-19, which has already trained over 60,000 FSS."

- Arun Singhal, CEO, FSSAI, New Delhi

safety, FSSAI has launched ‘Food Safety Training and
Certification’ (FoSTaC) - a unique programme to ensure
a trained and certified Food Safety Supervisor (FSS)

on each food business premises. Almost 3.5 lakh FSS
have been trained so far. FSSAl has recently introduced
an online training programme on hygiene practice
required during COVID-19, which has already trained
over 60,000 FSS.

Given the large unorganized food sector in India
comprising a range of foed businesses from street food
vendors, dhabas, eateries etc. several benchmarking
and certification schemes to improve food safety
and hygiene standards are in place. These involve
training of food handlers and third-party audits of
food businesses. Schemes such as ‘Clean Street Food
Hub] ‘Clean and Fresh Fruit and Vegetable Markets',

‘Eat Right Station’ and 'BHOG (Blissful Hyglenic
Offering to Ged) for Places of Worship' are targeted

to clusters of vendors. So far, 30 such clusters have be
certified, thereby ralsing the confidence of consumers
In consuming food from such places. For individual
outlets such as restaurants, catering establishments,
sweet and meat shops the ‘Hygiene Rating Scheme’
has been introduced. Over a thousand food outlets
have been rated so far to empower consumers to make
informed food choices.

To empower consumers to address adulteration,
FSSAl has introduced The DART Book to check common
food adulterants at home with simple tests. A mobile
food testing van called Food Safety on Wheels (FSW)
has been launched to reach remote areas and conduct
training and awareness activities as well. Over 90 FSWs
are in circulation across the country.

More recently, the Food Authority has introduced
two new parameters in the honey standards to

_"

determine the adulteration of honey with any other
sugar syrups, especially rice syrup, which Is a common
concern for many.
FSSAI has launched mass awareness campaigns
to reduce salt, fat and sugar in the diet, 'Aaj Se Thoda
Kam'and ‘“Trans-Fat Free India’ by 2022 to reduce the
risk of non-communicable diseases. Going forward,
consumers will be empowered to make healthy cholces
under the new voluntary regulations on menu labelling
that require bigger food service
establishments to declare
nutrition information of food
per serving.
Large-scale food
fortification Is also
being promoted
to address
deficiencies of
vitamins and
minerals
like iron,
vitamin

B12, N
W
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acid, that lead to conditions like ron-defidency anemia.

So far, fortified foods such as edible oll, miltk, wheat
flour, rice and salt, with the +F logo to identify them,
are being supplied In the open market and in some
government Safety Net Programmes like Integrated
Child Development Services (ICDS), Mid-Day Meal
(MDM) and Public Distribution system (PDS) in 19
States and 5 Union Territories (UTs). So far, 157 fortified
products are avallable in the open market and 47 per
cent of the top ten players in edible ol and 36.6 per
cent of the organized milk industry are fortifying as per
FSSAIl standards.

Another important regulation to boost fortification
of food will now cover standards for fortification
of species identified milk like cow, buffalo, camel,
goat, sheep etc.; for all kinds of multigrain atta and
categories of processed foods covering cereal products,
bakery wares and juices — with various specified
micronutrients, except in products that are high in fat,
salt and sugar.

To target consumers in different environments-
schools, workplaces, education institutes, hospitals
etc. Eat Right School and Eat Right Campus have
been launched. Under these initiatives, certification
Is awarded based on compliance to predefined
benchmarks on provision of safe, healthy and
sustainable diets in these environments.

So far, 35,527 schools registered under 'Eat Right

Scheol' and 28 campuses have been awarded
‘Eat Right Campus’ certification.

Moreover, the Food Authority has recently finalised
FSS (Safe Food and Healthy Diets for School Children)
Regulations, 2019 that will ensure wholesome food to
school children by not allowing food items high in fat,
salt and sugar to be sold and advertised within school
premises and within 50 metres radius of the school
gates.

Additionally, keeping the health of infants in mind,
the FSS (Food for Infant Nutrition) Regulations 2019
have been finalised that cover standards for infant milk
food and formula as well as foods for spedial medical
purpose, spedifically food for infants with inborn errors
in metabolism (IEM).

To reach citizens at the grass roots level through
frontline health workers to promote right eating habits,
the ‘Eat Right Toolkit' has been developed. This is being
mainstreamed through Health and Wellness Centres
under ‘Ayushman Bharat Yojana’®

FSSAI also releases ‘Myth Busters’ and ‘Guidance
Notes’ for consumers from time to time to address
any growing concerns related to food and clarify
misconceptions at large. Recenty, an e-guidebook on
‘Eating Right During COVID-19'was released to inform
consumers on additional health and safety precautions
to follow for food. With time, this 360 approach is
expected to usher in a culture of eating right across the
country.

To encourage and support sustainable food
practices to protect the enwironment, FSSAL Is
spearheading initiatives such as Jaivik Bharat' for easy
identification of authentic organic food; Save Food,
Share Food'to reduce food waste and promote food
donation; ‘Safe and Sustainable Packaging in Food
and Beverage Sector’to reduce the use of plastics
and Repurpose Used Cocking Ol (RUCOD) for safe
and healthy use of cooking oil and repurposing used
cooking oil to make biodiesel/scap etc.

At present, 82 food distribution agencies have
donated over 50 million meals to those in need in over
100 districts. Around 55 lakh litres of UCO have been
repurposed into 39 lakh litres biodiesel.

Apart from promoting safe, healthy and sustainable
food, these ‘Eat Right India’ initiatives are generating
economic opportunities in the food ecosystem
through increased demand for trained food testing and
regulatory personnel, training, auditing, implementation
and development partners, petty food vendors and
small businesses and creating a thriving dircular
economy in line with the vision of Atmanirbhar Bharat®
‘Eat Right India’ is ultimately a people’s movement.
Therefore, it puts an onus on everyone to transform the
way India eats and usher in a culture of right eating. EB

FSSAI Team
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Initiative of the Month: Eat Right Challenge to scale up the Eat
Right India movement in States

EAT RIGHT CHALLENGE FOR DISTRICTS AND CITIES

SCALING-UP "EAT RIGHT INDIA" IN THE STATES

The Food Safery and Seandards Auwrchorice of India
(FS5A1) has kick-started the Ear Righe Challenge, the
firse of irs kind, annusl competition for disericts and
cities across the country. This compertition has been
launched o encourage stares w strengrhen che food
safery and regulatory environmene and spread awareness
among comsumers o0 make berer food choices. This is
pare of the FS5ALs large-scale iniviative called Ear Right
India (ERI} under the aegis of the Ministry of Healeh, v
improve public health and combar negative nurrirional
trenads v fighs lifesoyle diseases.

Inspired by Mahatma Gandhis philosophy and habics of
food and nuerivion and  his efores vowards  mass
mobilisation e schieve independence, the Ear Righe
India movement is 3 rransformarive,

large-scale change iniviarive thar combines regulatory,
capacity  building  and  empowerment  approaches
judicioushy o protect and sdvance public healch and
improve quality of life of all people. Righe food is the
foundation for betger life and its cagline, ‘sahi bhojan

behear jeevan’ says ic all.

HOSPITALITY LEXIS |JULY2020

Ear Righe Indis encompasses a bouguer of initiatives
promose both the demand for, and supply of, safe and
healchy foosd, in 2 suszzinable way. Since its inception in
2o, Ear Righe India has come a long way. Now, the time
has come ro take it oo the grass roos level in each and
every corner of the country. For chis, it is critical o
motivate and empower states o adopr, implemene and
scale up all Ear Right iniriarives. This vearlong Eac Righe
Challenge provides an opportounicy for staces o showease
their efforts rowards scaling up Ear Righe India and be
recognized and rewarded ac the national level upon its

culminarion,

L L B L

197 districts and cities have registered to
participate in the competition

£5 lakh seed funding to first 150 cities and
districts to gear up for the challenge

Innovative models to be
given additional funding for implementation

22\ Eat Right
(&;-n?dialg
[\
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THE EAT RIGHT INDIA IS BASED OM THREE KEY THEMES- EAT SAFE, EAT HEALTHY,
AND EAT SUSTAINAELE.

Eat Safe

Ensuring personal and surrounding hygiene, hyvgienic and sanitary pracrices through
the food supply chain, combating adulteration, reducing roxins and contaminants in
food and concrolling food hazards in processing and manufacruring processes. Ear
Healthy: Promoring diet diversity and balanced diers, eliminating roxic induscrial
trans-fars from Food, reducing consumprion of sale, sugar and sacurated Fars and

promaocing large-scale forrification of staples to address micronurrient deficiencies.

Eat Healthy

T TETT]

Prumotins dier div:r:i:_f and balanced diers, :|imin:|:in5 roxic induscrial trans-facs from
food, reducing consumprion of salt, sugar and satwrared fars and promocing large-scale

fortiticarion of II::IPIE! o address micronuirient deficiencies.

Eat Sustainable

FEEEEEEE

Prﬂmﬂte ]ﬂl:’l !nd :E!’nn’l rnnd.‘. PIEVEI:II: I'nnd. I.ﬂ’l !.Tld }-u“d WASIe, CONSErve Warer in Fuud
vilue chains, reduce use of chemicals in food producrion and presentacion and wse of safe and

susrainahle pnrkngins.

Eat Righ: Imddia CRCOEPASSEE 3 hnuqur: of initiarives ta promoce borh the demand for, and iupp]:r of, safe and
h-t:|l:h_\' food, in a susrainable way. Hince irs inceprion in o8, Ean Righl: lmdia has come 3 qug way. Now, rhe
rime has come o rake it ro the FLETER T level in each amd SVERY CaPned of the Comrey. For this, iv is cricical
o morivare and EEIPOWEE SLATES T :ulupq._ implrmrru: and scale Hp all Ear Rigln iniciatives. This ‘veuuluns Ean
Right Chsllenge provides an opporrunity for scares 1o showecase their efforrs towards scaling up Ear Righr India

and be recognized and rewarded ar rhe navional level wpon irs culmination,

I JULY 2020 HOSPITALITY LEXIS
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This Challenge has been opened to all discrices and cities of the country. For North eastern
Stares and Hill Srarions, cities with 2 population of over 2 lakhs were eligible to regisrer,
while in other stares ciries with more than 5 lakh population and more than one districe were
eligible o register. The registravion period is nmow over and has witnessed enchusiastic
participation across the councry. The Municipal Authorivies and Districr Magiserates are
expected ro lead the Ear Righe Challenge and the Designared Officer would be the nodal

nfﬂrer i"nr !.]I purpuse:.

The Eat Right India Handbook to guide and assist svare officials has been creared. which
contains all information on how to implemens each iniriavive. An online porcal for the
challenge has been created for cities and districes o register and find all resources.
hieps:/ (fssaigov.in/EarRightChallenge fhome. A menu of activities has been created under five
secrions with some mandacory and some volunrary activivies that che civies/districes must

I.'ﬂTIdIJI.'I L L] I.'I.'II'DI'FEI!.

The key areas under which these activities must be carried out are

Under Registrarion, Licensing, Surveillance & Enforcement Drive, all actividies are mandavory amd include geeting Food
businesses licensed fregistered., conducting Surveillance and Enforcement Divives, carrving out inspections and secting up
!Pﬂ.‘iil camps For food testing l'r_v COMSUITIETS.

Under Capacicy Building & Certificarion participants may choose the following activities- craining of Food Safery
Supervisors and food handlers in food businesses through FS5ALs Food Satery Training and Cerritication {FoSTall)
programme, SEI'I:-II.'IS H:.'gienr R.uirrls certification For restauranes, sweet and mear !I‘.IJ]'IL and rmiﬁ-i'rls chisters of street
tood vendors, Vegetable Markers, Places of Worship. It also inchsdes implementing Ear Righs initiacives such as RUCO-
Bepurpose Used Cooking Oil and ensuring No Food Waste. Training of ANMs ( ASHA Workers | Angamwadi Workers
rhmt.lg}i the Eat R.ns"l.r Toolkir to deliver messages on earing safe and |1.|.-:.'||:]'r.\- ar the EEARSCOOES lewel is also included.

Tos creare Eaxr Right Food environmenes for people wherever they are, Ear Right School and Ear Righe Campus must be
implrmmu'd.

In order w Change Fosd Choices of consumers, activities such as placing posters, hackliv boards and wall painrings in
public places are mandacory. Playing Ear Righe Videos in cinema halls and public Flaces is also required as well as using
D‘isinl Media for effective outreach. Innovative Ciries and districes may also come up with their mwn innovative

iniriarives.

HOSPITALITY LEXIS | ULy 2020 | ——
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FSSAlL has earmarked seed funding of INR 5 lakhs to the first 150 cities/districts to register
and an addirional fund up o INR 5 lakhs will be provided for any innovative projects
proposed on 3 case-by-case basis. At the end of the Challenge, the rop performing
districe/city would be recognized and felicitated by FSSAl on 7th June 2021, World Food
Safery Day.

In the coming year, this Challenge will energize states to mobilize their resources and
personnel towards raking concrete steps 1o strengrhen the food safety environment in the
country. It will provide them with immense learning opportunities to strengthen key
regulatory systems, build nerworks of key players in the food e¢nvironment, foster innovarive
solutions and engage with citizens to underscand their concerns and requirements as well as
empower them to make right food choices. Districts and cities will not only ger a chance 1o

lcarn from each other by sharing experiences on overcoming challenges bur also mortivate

others to join in the coming vears. Ultimately, this Challenge, as an annual feature would help

inspire trust in citizens regarding the safery and qualjscalldond and.i
build a healthier, happier narion.

Eat Right India Handbook:

The Eat Right Ingka Handbock is a
comprehensive guide for vanous stakeholders
10 scale up Eat Right India mitiatives across the
country. The handbook provides ready
INfOrMation, resoueCes and SUCCess Stores

about various BRI ininatives

=

Resou'r\{::s @

J =

Eat Right India Website:

The new Eat Rght Indaa website (hup !/
harpso/featrightndia govin/) comes up with
enhanced features, sharp ook

& feel and beqter user accessibiity. The new
website akko showcases a

atizen saction far healtthy Lips, recipes and
exped speaks an foad related

marters

JULY 2020 | HOSPITALITY LEXIS
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Ms Rita Teaotia, Chairperson FSSAI

“The key objective of the Ear Right India movement is to e¢nsure that every Indian has access 1o
safe, healthy and sustainable food. This movement adopts 3 whole of Government approach ro
ensure policies and programs across the line ministries are synergized rogether. The Ear Right
Challenge will prove beneficial in broadening the reach of registration/licensing, enforcement
and surveillance efforts ar the Stares level, among other core regularory acriviries of FSSAL |
congratulate all the participating Ciries and Districes and urge them to adopt the menu of
actions given in the challenge and attempt as many as possible as well as develop local
innovations & ideas that can be shared and recognized nationally. Every city and districe
participating in this challenge will be a pioncer in implementing this movement at the mass
level and prove to be 2 source of inspiration for others as well. | urge parcicipating cities and
districts to document the key acrions as well as learning so thar impace can be assessed and
measured. Finally, | am hopeful rhar such large-scale engagemens acrivities ar the Stares level
will ensure that our food safety departments fulfill cheir responsibilities and work more
dynamically to live up to the expecrations of our cirizens.™ --- Ms Rita Teaotia, Chairperson

FSSAL

HOSPITALITY LEXIS [JJuLY2020 |
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“The Eat Right Movement aims to empower the citizens by improving
their health and wellbeing, Led by the FSSAL it is 2 collective effort to
mudge the citizens towards making right food and dietary choices. With
18 Districes and 5 Cities, Gujarat has joined the race towards making the
Ear Right India more effecrive for the public interest. Active
participation of Gujarar will surely help strengthen Gujarar's food
Ecosystem, bringing the thrust for self-compliance in the food business
by building their capacities, thereby, transforming the food environment
with safe, hrx[xh_\' and sustainable diets. Gujarat has already creared 6 Ear
Right Campuses, 20 religious places with BHOG ie. Blisshul Hygienic
offering to God certification and 9 Clean Street food hubs. The ERC
challenge will be led by the Designated Officers in our State under che

guidance of the State Food Safery Commissioner and Districr

Dr. H G Koshia, Commissioner of Food Safety, Gujarat d 3
Magistrates. Healthy Eating, Earing Safe, Eating Fortified, and No food
wastes are some of the major criteria being targeted by FDCA, Guin‘zl.-”

-Dr. H G Koshia, Commissioner of Food Safery, Gujarat

ee

As part of the ERI initiasive under the sustainability pillar, Uttrakhand

Food and Drug Administration (FDA) in collsboration with Indian
Institute of Petroleum (IIP), and NGO (Social Development for
Communities Foundation Society) initiasted the RUCO  Express
collection project in Dehradun on 6th December 2019, Presently, more
than 20 Food Business Operators (FBOs) in Dehradun and nearby regions
are covered under this program. Approximately 6oo-8oo liters of Used
Cooking Oil (UCO) is being supplied o IIF every monsh from the State
of Urtrakhand, Firstly, chis has belped in preventing the adulteration of
fresh vegetable oil with UCO and secondly, in reducing repeated usage of

the same vegerable oil by food joints. So far, over 2200 litres of UCO has

been collected from major food joints supplied to CSIR-IP our of which
1500 litres has boen already converted into Biodiesel. ”

Shri Kandwal, Designated Officer Dehradun
Shri Kandwal Designased Officer Dehradun

I ULY 2020 HOSPITALITYLEXIS | 11
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" “Food is the ultimate key 1o health. Eating well helps in reducing the risk
of physical health problems. Maost of the food related diseases like obesity,
blood pressure, diabetes, heart diseases arise due to improper food habis,
The Eat Righst Challenge, led by FSSAI will ensure thar the food reaching
to people is xafe, healthy and environmentally sustainable. Our focus will
also be on regularing food available across schools, college campuses,
workplace canceens, hotels, restauranes and sereet food joines where most
of the people are cating Along with the activities described in the
Challenge, we would also be trying to use innovative and effective ways

to involve people {in various ways) to help them choose healthy dier

J options than the regular routine ones”. ”
Collector and District Magistrate, Tapi, Gujarat g

Shri R | Halani, Collecror and District Magistrare. Tapi. Gujarat.

o

* Rajkot Municipal Corporation has participated in nationwide "Ear Right
Challenge” Campaign, thar aims to engage, excite and enable citizens to
improve their health and wellbeing. “The Eat Righs Mavement' brings
together various ongoing initiatives of FSSAL and we will acrively
suppors and parricipase in this challenge in 2 unique and effective

manner

B.G. Prajapati IAS, Dy Municipal Commissioner, Rajkot Municipal

Corporation

B.G. Prajapati IAS,
Dy Municipal Commissioner, Rajkot Municipal Corporation

12 HOSPITALITY LEXIS |JULY2020 | |
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Press Release dated 28th August 2020 regarding FSSAI launches drive
against Adulteration in the Edible Oil ®[0.61 MB] [Uploaded on : 28-
08-2020]

Press Release dated 19th August 2020 regarding FSSAI announces
the Eat Right Challenge to strengthen Food Safety in the States
Press Release &

Press Release dated 07th August 2020 related 1o MoU between FSSAI
and CSIR & announcement of Food Safety Vision Prize by Rockefeller
Foundation ®=[0.7 MB] [Uploaded on : 07-08-2020]

Details are available at: https://www.fssai.gov.in/press-note.php
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https://www.fssai.gov.in/upload/press_release/2020/08/5f4904cb324b6Press_Release_Adulteration_Edible_Oil_28_08_2020.pdf
https://www.fssai.gov.in/upload/press_release/2020/08/5f4904cb324b6Press_Release_Adulteration_Edible_Oil_28_08_2020.pdf
https://pib.gov.in/PressReleaseIframePage.aspx?PRID=1646991
https://pib.gov.in/PressReleaseIframePage.aspx?PRID=1646991
https://www.fssai.gov.in/upload/press_release/2020/08/5f2e92606c39bPress_Release_MoU_CSIR_FSSAI_07_08_2020.pdf
https://www.fssai.gov.in/upload/press_release/2020/08/5f2e92606c39bPress_Release_MoU_CSIR_FSSAI_07_08_2020.pdf
https://www.fssai.gov.in/upload/press_release/2020/08/5f2e92606c39bPress_Release_MoU_CSIR_FSSAI_07_08_2020.pdf
https://www.fssai.gov.in/press-note.php
https://pib.gov.in/PressReleaseIframePage.aspx?PRID=1646991

